12.10.2017

12.10.2017

1.

W.P. (C)

CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.
CM APPL.

11837/2015
31446/2015
5331/2016
43454/2016
17381/2016
43435/2016
46077/2016
17519/2016

AT 2.15 P.M

1.

FAO (0S)

236/2016

2. FAO(OS) 237/2016

3. FAO(OS) 238/2016

4.

AT

FAO (0S)

241/2016

10.30 A.M.

. RCR 456/2016

CM 34978-80/2016

. RCR 459/2016

CM 35173-74/2016

COURT NO. 1
(DIVISION BENCH-1)

J-1FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

HON'BLE THE ACTING CHIEF JUSTICE

HON'BLE MR. JUSTICE C.HART

SHANKAR

BALARAJ JADHAV & ORS.
VS. UNION OF INDIA & ORS.

COURT NO. 6
(DIVISION BENCH-III)

COLIN GONSALVES
GOVIND JEE,

DEVESH KUMAR AGNIHOTRI

AKSHAY MAKHIJA, SEERAT SINGH
ADITYA GOYAL, YAKESH ANAND
NIMIT MATHUR, RAJDIPA BEHURA
PHILOMON KANI, KRITI HANDA
VIGNARAJ PASAYAT, T. SINGHDEV
TARUN VERMA, BIAKTHANSANGI

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

M/S BHARAT SANCHAR NIGAM
LIMITED AND ANOTHER
VS. M/S BWL LIMITED

M/S BHARAT SANCHAR NIGAM
LIMITED AND ANOTHER
VS. M/S BWL LIMITED

M/S BHARAT SANCHAR NIGAM
LIMITED AND ANOTHER
VS. M/S BWL LIMITED

M/S BHARAT SANCHAR NIGAM
LIMITED AND ANOTHER
VS. M/S BWL LIMITED

COURT NO. 21
HON'BLE MR. JUSTICE JAYANT

KAMLESH KUMAR JAIN & ORS.
VS. CHANDRA KANTA AGGARWAL

M/S A M ELECTRICALS
VS. CHANDRA KANTA AGARWAL

DINESH AGNANI, L.B. RAI
MOHIT KUMAR SHARMA
TANYA KHAN

DINESH AGNANI, L.B. RAI
MOHIT KUMAR SHARMA
TANYA KHAN

DINESH AGNANI, L.B. RAI
MOHIT KUMAR SHARMA
TANYA KHAN

DINESH AGNANI, L.B. RAI
MOHIT KUMAR SHARMA
TANYA KHAN

NATH

SANJEEV SINDHWANI, JAYANT

MEHTA, SATYAM THAREJA,
SHRADHA KAROL, SUDHANSHU BATRA,
SUBHASH MISHRA, SHASHWAT V.DUBEY

G.P. THAREJA, SATYAM THAREJA,
SHRADHA KAROL, MISHAL JOHRI,
SUDHANSHU BATRA, SUBHASH MISHRA,
SHASHWAT V. DUBEY



12.10.2017

AT 10.30 A.M

1.

2.

W.P. (c) 1021/2017
CM APPL. 4672/2017
CM APPL. 7722/2017
CM APPL. 18116/2017
W.P.(c) 3895/2017
CM APPL. 17157/2017

AT 2.15 P.M

1.

W.P.(C) 7911/2016
CM APPL. 32744/2016

W.P.(C) 7912 /2016
CM APPL. 32746/2016

W.P. (C)7913 /2016
CM APPL. 32748 /2016

W.P.(C) 7914 /2016
CM APPL.32751 /2016

W.P.(C) 7915 /2016
CM APPL.32754 /2016

W.P.(C) 7916 /2016
CM APPL.32756 /2016

W.P.(C) 7917 /2016
CM APPL.32762/2016

W.P. (C)7934/2016
CM APPL.32953/2016

COURT NO.20

HON'BLE MR. JUSTICE SANJEEV SACHDEVA

M/S MGS SUPER SPECIALITY
HOSPITAL

VS. DISTRICT APPROPRIATE
AUTHORITY-PNDT/DISTRICT
MAGISTRATE (WEST DISTRICT)

M/S MGS SUPER SPECIALITY
HOSPITAL

VS. DISTRICT APPROPRIATE
AUTHORITY/DISTRICT
MAGISTRATE (WEST DISTRICT) ,

COURT NO. 16

SANDEEP P. AGARWAL
RAJESH PATHAK

J-2FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

RAMAN DUGGAL, AAYUSHI GUPTA
KR. PANWAR, AKSHAY CHOUDHARY

SOUHARDA NATH, NAUSHAD AHMED KHAN

SANDEEP P. AGARWAL
RAJESH PATHAK
NAUSHAD AHMED KHAN

HON'BLE MR. JUSTICE V.KAMESWAR RAO

AISHWARYA ADHIKARI
VS. JAWAHARLAL NEHRU
UNIVERSITY

GARGI ADHIKARI
VS. JAWAHARLAL NEHRU
UNIVERSITY

KOMAL MOHIT
VS. JAWAHARLAL NEHRU
UNIVERSITY

ANWESHA CHAKRABARTY
VS. JAWAHARLAL NEHRU
UNIVERSITY

ASWATHI A. NAIR
VS. JAWAHARLAL NEHRU
UNIVERSITY

RUBINA SAIFE
VS. JAWAHARLAL NEHRU
UNIVERSITY

REYAJULHAQUE
VS. JAWAHARLAL NEHRU
UNIVERSITY

ANANT PRAKASH NARAYAN
VS. JAWAHARLAL NEHRU
UNIVERSITY

MALAVIKA RAJKOTIA,
SOUMYA MAHESHWARI
GINNY J. RAUTRAY
ANUSHKA ASHOK

MALAVIKA RAJKOTIA,
SOUMYA MAHESHWARI
GINNY J. RAUTRAY
ANUSHKA ASHOK

MALAVIKA RAJKOTIA,
SOUMYA MAHESHWARI
GINNY J. RAUTRAY
ANUSHKA ASHOK

MALAVIKA RAJKOTIA,
SOUMYA MAHESHWARI
GINNY J. RAUTRAY
ANUSHKA ASHOK

MALAVIKA RAJKOTIA,
SOUMYA MAHESHWARI
GINNY J. RAUTRAY
ANUSHKA ASHOK

MALAVIKA RAJKOTIA,
SOUMYA MAHESHWARI
GINNY J. RAUTRAY
ANUSHKA ASHOK

MALAVIKA RAJKOTIA,
SOUMYA MAHESHWARI
GINNY J. RAUTRAY
ANUSHKA ASHOK

SUROOR MANDER
GINNY J. RAUTRAY
ANUSHKA ASHOK
BHAVNA PAL

VAIBHAV

VAIBHAV

VAIBHAV

VAIBHAV

VAIBHAV

VAIBHAV

VAIBHAV

VATS

VATS

VATS

VATS

VATS

VATS

VATS



12.10.2017 J-3FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

9. W.P.(C)7936/2016 CHINTU KUMARI SUROOR MANDER
CM APPL.32957/2016 VS. JAWAHARLAL NEHRU GINNY J. RAUTRAY
UNIVERSITY ANUSHKA ASHOK
BHAVNA PAL
10. W.P.(C)7942/2016 MUJEEB HUSSAIN GATTOO NITYA RAMAKRISHNAN
CM APPL.32966/2016 VS. JAWAHARLAL NEHRU WARISHA FARASAT
UNIVERSITY AHMED SAID, RUDRAKSHI DEO

VIBHOR JAIN
GINNY J. RAUTRAY
ANUSHKA ASHOK

11. W.P. (C)7943/2016 SHWETA RAJ SUROOR MANDER
CM APPL.32968/2016 VS. JAWAHARLAL NEHRU GINNY J. RAUTRAY
UNIVERSITY ANUSHKA ASHOK
BHAVNA PAL
12. W.P.(C)7910/2016 ASHUTOSH KUMAR NITYA RAMAKRISHNAN
CM APPL.32732/2016 VS. JAWAHARLAL NEHRU SHADAN FARASAT
UNIVERSITY AHMED SAID,

VIBHOR JAIN
GINNY J. RAUTRAY

A. ASHOK
13. W.P. (C)7902/2016 KANHAIYA KUMAR REBECCA JOHN, HARSH BORA
CM APPL.32725/2016 VS. JAWAHARLAL NEHRU GINNY J. RAUTRAY
UNIVERSITY ANUSHKA ASHOK
14. W.P. (C)7828/2016 ANIRBAN BHATTACHARYA TRIDEEP PAIS,VRINDA BHANDARI
CM APPL.32352/2016 VS. JAWAHARLAL NEHRU GINNY J. RAUTRAY, KANCHAN KAUR DHODHI
UNIVERSITY ANUSHKA ASHOK
15. W.P. (C)7826/2016 UMAR KHALID AKHIL SIBAL, JAWAHAR RAJA
CM APPL.32348/2016 VS. JAWAHARLAL NEHRU SOURAB ROY, JAHNAVI MITRA
UNIVERSITY THR ITS CHINMAY KANOJIA

GINNY J. RAUTRAY, KANCHAN KAUR DHODHI
ANUSHKA ASHOK

COURT NO. 26
HON'BLE MR. JUSTICE P.S.TEJI

AT 2.15 P.M

1. REVIEW PET. 305/2016 METAL BOX INDIA LTD. AMIT SIBAL, MALVIKA TRIVEDI
IN C.M. NO 30021/2015 VS. TK SEHGAL & SONS HUF NIKHIL ROHTAGI, NAMIT SURI
IN RFA 97/2012 & ORS. JUGAL WADHERA, GHANSHYAM JOSHI

VIDIT GUPTA, H.L. NARULA
BHUPESH NARULA, LOVEDEEP SINGH BINDRA

COURT NO. 30
HON'BLE MR. JUSTICE I.S.MEHTA

1. BAIL APPLN. 631/2017 PRAMOD KUMAR GOIL VIKAS PAHWA, GURPREET SINGH
CRL.M.A 637/2017 VS. STATE KINNORI GHOSH, TUSHAR AGGARWAL
KAMAL KR. GHEI,

COURT NO.31
HON'BLE MS.JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M
1. CRL.A 1087/2012 RASHISH @ GANJA S.B. DANDAPANI
VS. STATE AMIT AHLAWAT




12.10.2017 J-4FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

2. BAIL APPLN. 806/2017 VIPIN
VS. STATE

3. BAIL APPLN. 1459/2017 MANOJ @ TINKY
VS. STATE

4. BAIL APPLN. 423/2017 NITIKA GUPTA
VS. STATE

COURT NO. 12
HON'BLE MR. JUSTICE C.HART

SACCHIN PURI, VARUN TYAGI
BHARAT GUPTA, TAMANNA
ANITA ABHRAHAM,

ABHAY KUMAR, SURENDER GUPTA
ANITA ABHRAHAM,

SUNIL K. MITTAL, VIPIN K. MITTAL
ANSHUL MITTAL, VAISHALI MITTAL
AANCHAL MITTAL, SUSHANT BALI

MUKESH KUMAR

SHANKAR

1. W.P.(c) 15785/2004 BALDEV RAJ
VS. THE MANAGEMENT OF
DTC AND ANR.

HIGH COURT OF DELHI
11.10.2017

K.C. CHANDRA DUBEY
U.N. TIWARY
S.K. OJHA

REGISTRAR (LISTING)



